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LOK SABRA 

Tue,daYI April 21, 1981/Vaisakha 1, 
1903 (saka) 

The Lok Sabha met CIt Eleven of the 
Clock 

[MR. DEPUTY SP&AItER in the Chair] 

ORAL ANSWER.S TO QUESTIONS 

Sldftin, of OJJiee of Monitoring 
SeJoYice, AIR, From Simla to 

Delhi 

·866. PROF. NARAIN CHAND 
PARASHAR: 

SHRI R. L. P. VERMA: 

Will the IVIinister of INFORMA-
TION AND BROADCASTING be ple-
ased to s,tate: 

(a) whether his Ministry have re-
received a number ot representations 
from the employees of Monitoring 
SerVice, AIR, SimIa against shifting 
of that Office to Delhi in the last week 
o~ March, 1981; 

(b) whether Government are also 
a"are of the impending and unavCJld-
ab e~ hardships Of' the employeeS by 
way of shifting ~i " establishments 
to Delhi without .7' assured re-
.i~t a  accommadation aDd Idmirus-
JiQn of their. ehildttn in ~ aDd 
Colleps at Delhi hayinl dIftaeItt 
pdera of educaf;ion i .• ~ Ub:IxI (15 
7"') against "that fit HimeoJW 'P.r .... 
.. ' at im ~ with _1a1 ~ 4 rears); 

M5 LS-l. 

(C) if so, whether Government pro" 
poSe to revoke the shifting of thiS ' 
Office for the time being in view ,of 
these hardships to the employees;, 
and 

(d) if not, the reasons thereof? 

THE DEPUTY MINISTER IN ~ 

MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI KU-
MOnBEN M. JOSHI): (a) Yes, Sir. 

(b) The Government is aware ot 
oertain hardships for some of the .em..,· 
ployees who are to be shifted from 
Simla to the new Monitoring Com-
plex at Aya Nagar in New Delhi; , 

(c) No Sir. The shifting is being 
phased out to minimise the hardships 
to the employees. Some of the stat! 
has already moved to New Delhi and 
started functioni1ng from there; and 

(d) the decision to shift the Moni-
toring Service, Simla to ~ew Delhi 
was taken by the Government as back 
as in 1962, after a careful considera-
tion of all relevant factors. A new 
building to house the monitoring 8«-
'\7ice has been completed and new 
equipment has also been installed 
providing for greater facilities. There 
is, therefore, no question at th1$ 
!ltage of going back upOn the dect. 
sion. 

PROF. NARAIN CHAND PARA-
SHAlt: As the hOD. Deputy Minister 
aaia tnat shif"ting is being phased. ou., . 
ata,. I know what are the ph.-for 
the sbiftin, and how in these ph ... 
tit. dJ1Iculties of the employees ate 
lOueJjt to be minimised? SecOJldl7, I 
.ow. alSo lite to know whether aut 
~ti n hal been given to ... " 
cliftteultte. of employees r~ , 
education of their ehildl'en. . , 



. . 

s '., APRIL 21" 1981 

THE MINtSTER OF INFORMA-
'TION AND BROADCASTING (SHRI 
V AS ANT SATHE): Sir, as i.i is, a 
total of 107 persons belonging to the 
Monitoring Unit at Simla will be 
shifted. The phasing is in the first 
'phase. Those persons of the n inee~ 

ing and other staff who are required 
for regular monitoring here, are 
being shifted and that number is be-
low 40. So. they will be the first 
to come and next will be the other 
lot. This is how shifting is being 
done. 

PROF. N. G. RANGA: Why shift 
at all? 

SHR VASANT SATHE: Let me 
answer him. I will satisfy yoU: 
Therefore, this is how the phasing is 
done. As far as education and other 
facilities are concerned, those Gov-
ernment servants whose children .  . 

SHRI MUKUNDA MANDAL: Ple-
ase adress the:' chair. 

SHRI VASTN1' SATHE: This is 
all supposed,' to be addressed 
through the Chair to you. It is all 
addressed to you, Sir. You are the 
presiding deity. 

Therefore, the idea is that those 
who are Government employees are 
entitled to the facility of Central Go-
'vernment schools. Those whose child-
ren are in the Central Government 
flchool in Sim!a, when they come here, 
automatically will be entitled on a 
priority basis, to get admission in the 
Central Government schools. Those 
who are not in the Government 
schools will haVe some difticulty. 
Such' persons today are only 2. We 
will do our best to help them also. I 
will, take it up with the Education 
IfiDistry to see that they get admis-
Sion bere. This is how we will try to 
help_ I am aware of the difticultiE's, 
but this will bE:' a sort of one-time 
transfer. Up till now, they were all 
In Siml. Hereafter, for the rest of 

their service, they' 'will be in Delhi. 
Therefore, we will try to see that theY 
are given the facilities and other be-
nefits. 

PROF. NARAIN CHAND PARA-
SHAR: May I know if On 3rd -\pl'il, 
one of our parties from Himachal 
met the Hon. Minister and it was de-
cided that the low-paid employees 
would not be shifted for the present 
&nd that only 43 per cent of the em-
ployees will be shifted and not all. 
I would like to know whether it is a 
iact that not all the employees, but 
only 43 per cent of the employees will 
be shifted and that the low-paid em-
ployees wiIl not be shifted and whe-
ther it is a fact that an officer of 
the Department is pressurising them 
to just move out immediately with'-
out realising the difficulties? 

SHRI VASANT SATHE: The last 
thing first. There is no officer who is 
preSSUrISlng. There is no question 
of pressurising. It is very well-
known that shifting has to take place. 
How We can best help the employees, 
I myself am concerned with the pro-
blem. That is why We are trying to 
solve their difficulties. As far as 
low-paid employees are concerned, 
we have given them three alterna-
tives. 

(a) Those who want to get absor-
bed in other Central Government 
undertakings in Simla can opt out 
fOr the,nt. 11 persons have already 
opted out for them, but there the 
rule is that if they go to other media, 
they lose their seniority. But that 
We cannot help. 

MR. DEPUTY SPEAKER· They 
will be last in the list. . 

SHaI VASANT SATHE: Those 
who want to stay in Simla, to those 
We have said O.K. 

(b) The second alternative we are 
giving is even if they shift here, they 
will keep their lien in the Northern 
Zone. Whenever therE:' is any vacancy 
in the AIR, in any place in the Nor-
thern Zon, . they wUl get priority 
to back, there. This is anothe-thing. 
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. ~)  fal" • a8 . )e~ i ... is Co~ 
their seniority will be maintained on 
. priority basis. This is how ·we are· 
'trying to help and there is no .ques-
1ion of pressures. VI e are helping 
'them. If they want to continue in· 
Simla, they will get absorbed there. 
But quite a few persons among them, 
if they get accommodation facility 
~n  other facilities are, in" :tact, keen 
to come to Delhi. . 

./ 

PROF. NARAIN CHAND PARA .. 
SHAR: What is the third alternative? 

SHRI VASANT SATHE: The third 
alternative is tnat even in Delhi, 
they retain their seniority. 
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Supply of Raw Petroleum. coke. 
India CarbOn Ltd. West 8eDpl 

+ 
·869. SHRI MUKUNDA M .~ 

SHRI SOMNATH CHATTER-
JEE: 

Will the Minister of PETROLEUM. 
CHEMICALS AND FERTILIZERS he 
pleased to state: 

(a) whether Government are aware t 

of the fact that due to stoppage of 
supply of raw petroleum coke. the 
India Carbon Ltd. of West Bengal ia 
closed since August, 1979; 

(b) whether Government have 
received any representation/memo-
randum about this; 

(C) if so, details thereof; and 

(d) steps so far taken by Govern-
ment to ensure the supply -of raw 
petroleum coke to the India CarbOD 
Ltd.? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI DALBIR SINGH): (8) to ec). 
Representations have been received 
in this Ministry for the allocation of 
raw petroleum coke (RpC) for the-
calcinating unit of the India C8.rboD· 
Ltd.. at Budge Budge, West Benaal, iJI· 
view of the reported closure of . the 
uJlit since August 1979, due to its nOll-
availability . 

(d) In view of the in'adeqlJllN 
domestic availability of RPC relatl ... . 
to the domestic requirement, . GI .. . 
calcination units instructions have 'be ~ 




